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BEFORE THE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE
AT CHENNAI

Original Application No. 274 of 2024 (SZl

IN THE MATTER OF
The Tribunal on its own motion Suo Motu

based on the news item published in

Dinamalar, Chennai Edition dated

25.09.2024 titled, "Dumping of 05 tons of
medicalwaste in Pallavaram Eri"

...Appellant
Versus

Tamil Nadu Pollution Control Board
& Ors. Respondent(s)

The documents filed above are certified as true copies of their respective

originals.

Dated at Chennai on this the 20th day of April,
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1 18.12.2024 Directions issued by the 1"t Respondent

Under Sec 5 of E (P) Act 1986,

R12 1

2 18.12.2024 Show Cause Notice issued by the 1't

Respondent Under BIMWM Rules 2016,

R13 5

3 20.01.2025 Reply of the 6th Respondent RI4 7

4 07.03.2025 Order in STC. No.1 594/2025 RI5 9

5 12.03.2025 Minutes of Meeting conducted by the 1st

Respondent with 6th Respondent

RI6 10

6 02.04.2025 Reply of the 6th Respondent. R17 14
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The Metropolitan Magistrates Courts, Saidapet, Chennai

In The Court Of : XVIII Metropolitan Magistrate

CNR Number : TNCH0C0057312025

Case Number : STC/0001594/2025

Date : 07-03-2025

J13, The Inspector of Police Versus Ashok

Daily Status

Business Nature of
Disposal

Disposal
Date

Accused present. Judgment pronounced. In the result, the accused found guilty for the alleged offence
U/s.272 BNS sentenced to pay fine sum of Rs.2000/-. In default of the payment the accused shall undergo
simple imprisonment for 1 week.

Conviction 07-03-
2025
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                               M/s.  K.R. NISHANTH  - E.No.708/2014 
                                       A. AKSHAY KUMAR - E.No.1848/2020 
                                       S. SATCHITHANANTHAM - E.No.7267/2021 
                                       M .LENIN  - E.No.2497/2023 

                                          Counsel for 6th Respondent 
     98658 23864 

 


